FORM A
PUBLIC ANNOUNCEMENT '
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
PHONIC ONLINE PRIVATE LIMITED

RELEVANT PARTICULARS

NAME OF CORPORATE DEBTOR

PHONIC ONLINE PRIVATE LIMITED
(FORMERLY KNOWN AS SPICE ONLINE
PRIVATE LIMITED)

INCORPORATED / REGISTERED

DATE OF INCORPORATION OF PT
- CORPORATE DEBTOR 30 SEPTEMBER 2008
AUTHORITY UNDER WHICH
I DELHI,
3. CORPORATE DEBTOR IS REGISTRAR ~OF ~COMPANIES,

MINISTRY OF CORPORATE AFFAIRS

CORPORATE IDENTITY NO. /

LIMITED LIABILITY
4. IDENTIFICATION NO. oF | U74140DL2008PTC183856
l CORPORATE DEBTOR

ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE

(IF ANY) OF CORPORATE
DEBTOR

REGISTERED OFFICE ADDRESS: G-3,
GROUND FLOOR, GEDOR HOUSE, 51,
NEHRU PLACE, SOUTH DELHI, NEW DELHI,
DELHI, INDIA - 110019

ADDRESS WHERE BOOKS OF ACCOUNTS
MAINTAINED: S GLOBAL
KNOWLEDGE PARK, 19A & 19B, SECTOR-
125, GAUTAM BUDH NAGAR, NOIDA,
UTTAR PRADESH, INDIA - 201301

INSOLVENCY COMMENCEMENT

PROCESS

6. DATE IN RESPECT OF | 11 JANUARY 2024
CORPORATE DEBTOR
ESTIMATED DATE OF CLOSURE

7. OF INSOLVENCY RESOLUTION | 08 JULY 2024

NAME AND REGISTRATION
NUMBER OF THE INSOLVENCY
PROFESSIONAL ACTING AS
INTERIM

RESOLUTION PROFESSIONAL

NAME: ANKUSH MUNJAL

REGISTRATION NUMBER: IBBI/IPA-001/IP-
P01129/2018-2019/11825

ADDRESS AND E-MAIL OF THE
INTERIM RESOLUTION
PROFESSIONAL, AS REGISTERED
WITH THE BOARD

ADDRESS: B-5/128, PASCHIM VIHAR, 157
FLOOR, NEW DELHI, NATIONAL CAPITAL
TERRITORY OF DELHI - 110063

EMAIL ID:
ANKUSHMUNJAL@YAHOO.COM

10.

ADDRESS AND E-MAIL TO BE
USED FOR CORRESPONDENCE
WITH THE INTERIM
RESOLUTION PROFESSIONAL

ADDRESS: B-5/128, PASCHIM VIHAR, 1T

FLOOR, NEW DELHI, NATIONAL CAPITAL
TERRITORY OF DELHI - 110063

EMAIL ID: CIRP.PHONIC@GMAIL.COM

11.

LAST DATE FOR SUBMISSION OF
CLAIMS

25 JANUARY 2024




—

12.

13.

CLASSES OF CREDITORS, IF ANY,
UNDER CLAUSE (B) OF SUB-
SECTION (6A) OF SECTION 21,
ASCERTAINED BY THE INTERIM
RESOLUTION PROFESSIONAL

NAMES OF INSOLVENCY
PROFESSIONALS IDENTIFIED TO
ACT AS AUTHORISED
REPRESENTATIVE OF
CREDITORS IN A CLASS (THREE
NAMES FOR EACH CLASS)

NOT APPLICABLE

14.

(A) RELEVANT FORMS AND

(B) DETAILS OF AUTHORIZED
REPRESENTATIVES

ARE AVAILABLE AT:

The relevant forms for submission of claims can
be downloaded from
https://ibbi.gov.in/en/home/downloads

Physical Address: Same as at point no. 9

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Phonic Online Private Limited on 11 January

2024.

The creditors of Phonic Online Private Limited, are hereby called upon to submit their claims
with proof on or before 25 January 2024 to the interim resolution professional at the address

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other

creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorized representative from among the three insolvency professionals listed against entry

No.13 to act as authorized representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

gl

Ankush

Interim Resolution Professional
Phonic Online Private Limited

Munjal

Regn. No.: IBBI/IPA-001/IP-P01129/2018-2019/11825
IBBI Registered Address: B-5/128, Paschim Vihar, 1% Floor, New Delhi-110063, India

E-Mail id: ankushmunjal@yahoo.com / cirp.phonic(@gmail.com
AFA No.: AA1/11825/02/161024/106109

AFA Val

Date: 14

id upto: 16/10/2024

January 2024

Place: New Delhi
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FE SUNDAY

FORM A

PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
PHONIC ONLINE PRIVATE LIMITED
_ ~ RELEVANT PARTICLLARS
. |Name of Corporate Debtor PHONIC ONLINE PRIVATE LIMITED
| | [Fermerly Known As Spice Onling Private Limited)
L. | Date of incomparation of Comporate Deblar | 50 Saptambar 2008
1, |Authorly undeés which Carparabe Dabbar it | Regisirar of Companias-Dedhi
incorparaied / registenad Ministry of Corparate Afair
4. |Comperate |dentty Mo, / Limiled Lishiity | UT41400DLI00BRTC 153556
[ldentification Mo. of Gorporat Dedilor |
5. |Aodrass of the ragislered office and Regd, Offlce: G-3, Ground Floor, Gedar Houge,
principal offiza (i any} of Corporate Deblor| 51, Mehn Placa, New Dalhi - 110019
Address where Books of Accounts Maintsined:
5 Global Knratedge Park, 134 & 188, Seciar-125.
_ | Gautam Budh Magar, Nodda, Uttar Pradesh - 201301
, | Insobvency commencement data i 11 January 2024
raspect of Corparate Dablar
Eslimated dale af closure of insahancy
| rasolulion process
B. | Mame and Regisiration number of the
msolvency professonal acting as Inferm
| Restiubion Predessianal
g, |Addrass & emal of the intanm rasolufion
professanal, as ragsbansd wilh the boand

k=1

—d

|08 July 2024

| Ankush Munjal
Reg. No.: [EBNIPA-DD1IP-PO1128/2018-201 B1825

' B-5"128, PaschimVihar, 15t Flogr, Mew Dalhi- 110063
Email: ankushmunjalimyahoo, com
B-51 25, PaschimVinar, 13 Floor, Mew Delhi- 110063
Email: cirp phonici@gmail. com

| Address and e-mail o be used for
cormespondence with the Inkanm

| Resolution Professional _

.| Last date for subimission of ciaims 25 January 2024

| Classes of creciiors, if any, under clause (o) | Name e cassies): Nol Appicable
of sub-saction iA) of saction 21, ascertained
_|bythe Interim Resclution Professional |
13.| Names of inscivency professionals idenified) Nal Applcable
1 acl &3 authonsed representative of credions
naciaes| hree namas bor each dass)
14,{[a) Fedevamt forms and
() Delsils of awthorizad reprasentatives
are available at |
Motice is hereby given that the katicral Gempany Law Trbursal has ardered the commencement of a
corparale msslvency esaluion process of 1ha Phonic Online Private Limited on 11 January 2024,
The crediars of Plonic Cnline Private Limsted, ane haraby called upon b submit Selr claims wilh proof
of af batore 25 January 2024 o the inbenm rasolulan prafeszional al e address mantioned ajjans
entry ko, 10
The financial crediors shal submit their claims with proof by elecironic means oy, All oiher creditorns may
subimit the claims with proofin person, by pest or by electronic means
& fingngial creditor balanging to & class, as sted against the entry Mo, 12, shall indicals its choice of
grithanized represantative fram amoeng $he threa insabvency professionals listed sgainst entry Ma. 13 fa acl
&t authorized rapresenlate of tha class [specily class]n Form CA- Kol Appkcatla,
Submission of falsa or misleading proafs of claim shall attract penaltias.

| —]

Tl

| (2] Wb link: https:Ifibbgov.nhame deaniads
(k) Phivescal Addrass: Same & al point no. 9

Ankush Munjal
Interim Resalution Professiong! for Fhonic Online Private Limited
Regn, No.: IBEUIPA-O01AP-PO11 295201 8- 201911825

AFA No.: AT TIEZSEME1024M106100 | AFA Valid upto: 'iE.”I-D.'?I:I?d;

FORM A

PUBLIC ANNOUNCEMENT
{Undar Regulation & of the Insaivency and Bankruptcy Board of India
(Insafvancy Resolution Process for Corporale Persons) Regulations, 2016)

FOR THE ATTENTIONM OF THE CREDITORS OF
4B NETWORKS PRIVATE LIMITED
RELEVANT PARTICULARS
L Mame of compombe detror 4B Wieteorks Privitte Linmshed]
[ Dt of incorporation of oorponis rk:l:h.'lr.':_'.l.=.-,-'1'..-':'l.'lf.'-‘i'.l )

A Barthanty Lrder which oot debior
i% inoomoraie ¢ regisiensd

Date : 14.01.2024
 Place; New Delhi

5]

| h::-::n:r::mlm] ureder the I:.fl'n'r.nl'iisi A, Ty ]
Registesres] with e Ministry of Compane Affars
| ) ) | Rl Mumbs
4. Corporate kdertity Mo,/ Limied Liabily | UTEI00MERO20PTCE4245T
ldentifcation Mo al eorporats dehior
'_=_.,' Fcltress of the regigiered alfioe and
princigal office (if ary} of comonale
| thelati
B | Ireniency cormimencement dale in
| respert of eorporate delilor
7 Estimated date of doaure ol insohency
| E&:I.!Iim (b gk
& | Mame and regsiration numiber of 1he
ingoheancy professiong BONE 88 intanim
| r‘:ﬁ.fllJ_ﬁlb:l'l !.'ll.'IT_E'.‘.EII'.-IH|
o, Adoress ard el of the e
regohuticn professional, as IE[.‘,,EIE"I':!’J
with the Baard

"84 Fio, Eadines Plas, Turmes Risad, Bandra (W)
Nl B SD00E0 1M

| Orcher danet 127042029
| {Received on 12/00/2024)
1007-2024

[ 3. Ravirdra Chaturvedi,
1551/ P 0L IP-PO0TOZ 2017-2018/ 11350,

| $AFA Vil upte 10,14 2004)
Address; Farekh Shah & Lodha, 31E. Laxi Industrisl
Estae, Mew Link Roacl Andhesi (W), Murnbai Cty,
Maharashira, 400053

| Ermsil: favinchetunsediEhotmak oom
Comespondance Address: BKC Cantre, 31, Lasmi
incl. Estate, New Link Road, Andher (W),
Munibei - 400053

| Process Emall i: gpdonetworkstgmailcom

10, Address and email I be usad for
Coimespandance with the Ferim
ressiution prodessional

11: Lt dens Tor subymissaon of Caims 2o 0L A
12| Classas af credHors, f ary, under KA
claves (b of sLE- saftion fha) of

section 21, sscertmnad oy the imanm
resolution prolessional |

13 Mames of Insohvency Professionals WA
enthied 1o aof 35 Authonsed
Representative of craditons in & cass

| (Threa rames for each cess)

14, (a} Retevart Formes and
(B Dateels of authonzed representatnas | Fyscal Address: WA
ame aveslable at;

Motice (= hereby glven that the Mational Company Law Tribunal. Mumbal Banch has
ordered tha commencament of corporate inschlvency resciution process of M/fs 4B
Metworks Private Limdted on 12,01 72024,
The creditors of My/s. 4B Networks Private Limited. are hereby catled upon to submid
their claims with proof onor by 26/01,/2024 to the intenm resclution professional at the
address mentioned against enfry Mo, 10
The financial creditors shall submit thedr claims with proof by electaonie means only. Al
other creditors may submit tha claims with proof in pereon, by post or by elactronic means
Submission of false or misleading proofs of claim shall attract penalties,
{5d/-)
Mr. Ravindra Chaturvedi,
Interim Resolution Professional
In the matter of 48 Networks Private Limitad
IBEBI Reg. Ko. [BE|/IFA-001AP-POOTR2/2017-2018/ 113549,
AFA Valid till: 19.11.2024

Date: 14/01/2024
Place: Mumba

SALE NOTICE UNDER IBC,2016
M/s. G S OILS LIMITED (In Liquidation)

Liquidator’s correspondence address:MSKM Group, Vasavi MPM Grand,
11th Floor, 1209, Yellareddyguda Road, Ameerpet, Hyderabad, Telangana — 500073.
The Properties of M/s.G S Oils Limited (in Liquidation) having CIN U15143TG1997PLC028321
forming part of Liquidation Estate are for sale by the Liquidator through e-auction on “AS IS
WHERE IS,” “AS IS WHAT IS” and “WHATEVER THERE IS BASIS” AND “ NO RECOURSE
BASIS” as per details mentioned in the table below:

Notes to Auction Process:

1.Bidding for all or more than one lots shall be allowed on submission of the EMD for each lot (s).
2.In case Bidders deposited EMD for all the lots and successful for all the lots, the highest value for
Lot 1 (Option A) or for Lot 2 to 3 (aggregate) (Option B) will be considered for declaration of the
bidder (s) as successful bidder(s) for value maximization and other lower bidder (s) will be
declared as unsuccessful and EMD will be returned.

3.In case bids received for lot 1 but bids not received for any one of the lots for 2 to 3, the lot 1
highest bidder will be considered as successful bidder and the E Auction for remaining lotsi.e 2 to
3will be cancelled.

4.In case of bids received only for LOT 2 (L&B) without bidders to LOT 3 (P&M) then automatically
Lot2 e-auction cancel.

5.The Enforcement Directorate (ED) has attached the properties of the company vide provisional order
dated 25.03.2022 and confirmation order dated 16.09.2022, the application is pending before the
Hon'ble Appellate Tribunal of PMLA, Delhi (Appeal No.5093/Hyd/2022) and also the Liquidator has filed
an |A before the Hon'ble NCLT, Hyderabad bench ( 1A N0.960/2023 in CP(IB)No.155/9/ HDB/2021).Both
hearings are going on. Please contact the liquidator for further details regarding the ED attachment.
6.EMD can be deposited either by remittance into the corporate debtor account (or) through
demand draft.

7.Inrespect of Lot 2 to 3, Inrespect of Land & Building, registration charges will be extra and need
to be incurred by the buyer and in respect of Plant & Machinery, GST are extra and need to be
incurred by the buyer. These taxes are need to be incurred in addition to Successful Bid amount. If
any other taxes appliable, the successful bidder/Buyer needs to be incurred.

8.Interested applicants may refer to the COMPLETE E- AUCTION PROCESS INFORMATION
DOCUMENT containing details of terms and conditions of online E-Auction, E-Auction Bid form,
Eligibility Criteria, Declaration by Bidders, EMD requirement etc., available at
https://bankauctions.in or through E-Mail :gsolirp@gmail.com (process specific).

9.Ifbid is placed in the last 5 minutes of auction, The auction end time will increase by 5 minutes.
10.1tis to be noted that the bidders cannot place a bid for the corporate debtor's assets at a value
below the reserve price and incremental amount for company as a whole (as going concern) and
forindividual lots given below - Minimum incremental amount of Rs.10 Lakhs (Rupees Ten Lakhs
only) (or)in multiples of these amounts for each lot.

11.The Liquidator has right to accept or cancel or extend or modify, etc any terms and conditions
of E-Auction at any time. He has right to reject any of the bid without giving any reasons. He has
rightto cancel E-Auction atany time.

12.For technical assistance, contact Mr. Prakash, Ph. No. 8142000064, Email:
prakash@bankauctions.in, for E-Auction details, contact Liquidator, Ph. No. 9884504060,
Email: gsolirp@gmail.com

13.E-Auction platform: https://bankauctions.in. Interested bidders are requested to visit the
above-mentioned websites and submit a bid.

MEASURES TO CONTROL RISING DOMESTIC PRICES

No plan to lift export curbs
on rice, wheat, sugar: Govt

Possibility of
import of wheat
ruled out

SANDIP DAS
New Delhi, January 13

THE GOVERNMENTIS not plan-
ning to lift export curbs on sev-
eral agricultural commodities
such as sugar, wheat, rice and
onion, food minister Piyush
Goyalsaid on Saturday.“Thereis
no plan and no need to lift
export curbs on several agricul-
tural commodities and we are
reviewing the supply situation
regularly,’ Goyal saidataninfor-
mal media briefing. He stated
that there is no proposal for
wheatand sugarimportsat pre-
sent. The government has
imposed restrictions on export
of these essential food items to
increase domestic availability
and rein in prices which were
addingtotheinflationarytrend.
The government has banned
exports of white rice and
imposed 20% export duties on
par-boiled rice last year to
improve domestic supplies.
However,tomeet the food secu-

Retail rice prices rose by 12.33% in December and rice prices
are at an elevated level since October 2022

rity needs for developing coun-
tries, the government is provid-
ingrice onrequest.Goyal stated
that India has provided rice to
countries like Indonesia, Sene-
gal,and Gambia recently.
Retail rice prices rose by
12.33% in December and rice
prices are at an elevated level
since October 2022. This is
despite the government’s
attempttosellsurplusriceinthe
open market from the Food Cor-
poration of India (FCI) stock.“Let
me examine the issue of the
increase in rice prices and will

initiateappropriate measures to
address it,” Goyal said. Wheat
exports have been banned since
May 2022. He said that import-
ing wheat to meet improved
domestic supplies does not arise
asthecountryisexpected tohar-
vest a record of 114 million
tonne (MT) in the 2023-24 sea-
son (July-June) as estimated by
the first advance estimate of
foodgrain production by the
agriculture ministry.“Ourinfor-
mal queries from mandis across
Punjab, Haryana and Madhya
Pradesh have stated that wheat

output will be highest ever and
wheat prices may collapse,”
Goyal stated. To curb price rise,
the FCI has sold 6.2 MT of wheat
through weekly e-auction from
its surplus stock which com-
menced from June. Retail infla-
tioninwheat declined furtherto
4.69% in December from
6.36%in Novemberonyear. The
government had also not pro-
vided anyquota for sugarexports
forthe current season (Oct-Sept)
of 2023-24.India had exported
6 MT of sugar in the 2022-22
season. Ruling out lifting curbs
ononion exports,Goyal said that
the government agencies are
buying onions from farmersand
lifting restrictions on the ship-
ment of key vegetables would
lead toaspikein domestic prices.
“Our aim is to protest the inter-
est of farmers as well as con-
sumers, hesaid. With thearrivals
of kharif harvest, the mandi
pricesat Lasalgaon,Maharashtra,
the hub of the country’s
wholesale trade has fallen to a
range of ¥1,500-1,800/ quintal
on Thursday from around
33,700 - 4,000/quintal prior to
the imposition of shipment ban
announced on December 7 till
March 31,2024.

Rate of rupee depreciation coming down: Goyal

PRESS TRUST OF INDIA
New Delhi, January 13

COMMERCE AND INDUSTRY
MINISTER Piyush Goyal on Sat-
urday said the rate of rupee
depreciation has come down
and expressed hopethatafter 8-
10 years, it will start appreciat-
ing against US dollar, helping
the Indian economy to grow at

First flight...

“One is overestimated and cannot be
met and the other is a realistic projec-
tion with a surprise in its cache if it is
completed before time.I believe in the
latter more than the formerand there-
fore I have kept the cushion of three

said that there are multiple clearances
thatareyettobereceived from differ-
ent government agencies. The Adani
group, however, is confident of get-
ting the go-ahead from the concerned

authorities in time.

About 78% of the first of the two

faster pace. Unlike in the past,
Goyal said, the Reserve Bank of
India and the finance ministry
areworking togethertopushthe
growth of the country.The gov-
ernment has taken a series of
measures to boost economic
growth and now India has
become the fifth largest econ-
omyof theworld.Rupeehas sta-
bilised now,otherwise it used to

depreciate at a rate of 3-3.5%
annually, he said. After the
Modi-government came to
powerin 2014, therateof depre-
ciation has come down toabout
1.5%."In the next 10 years, this
willreduce furthertoabout 0.5-
0.75%... the rupee will start
appreciating and with that, the
Indian economy will grow fur-
theratafasterrate,"headded.

]l FROM THE FRONT PAGE

3,700-metre runways has been com-

the capacity to handle 0.8 million
tonne of cargo annually in the initial
phase.Following the completion of all
five phases, NMIAPLwould be able to
handle 90 million passengersand 2.6
million tonne of cargo per annum by
2031-32.Mumbai International Air-
port has a capacity to handle 55 mil-

Got info from India
on social security
pact, work on: USTR

MUKESH JAGOTA
New Delhi, Janvary 13

THE US TRADE Representative
Katherine Tai on Saturday said
India has just furnished the
required information for the
proposed social  security
agreement,amove thatwill help
ease the tax burden of Indian
professionals in the US, espe-
cially those with temporary
work visas. Tai told reporters
afterthe conclusion of the 14th
India-US Trade Policy Forum
(TPF) meeting: "Yes, the Indian
government isintouchwith our
social securityadministration...
We have received that informa-
tion on the eve of the TPF....the
ball is back in our court, but it's
justlandedin ourcourt.Sothere
isalot morework todo."
Theinformation submitted
by India pertains to the social
security schemes run by India,
and taxation.Ajoint statement
issued on Saturday said the
TPF, jointly chaired by Tai and
commerce minister Piyush
Goyal, “encouraged further
engagement to establish a
stronger basis for future agree-
ment.” India has been asking
forthe social security (totaliza-
tion) agreement with the US

e
Katherine Tai

FILE PHOTO: REUTERS

for the past many years. The
main purpose of such an
agreementistoeliminate dual
social securitytaxation, the sit-
uation that occurs when a
worker from one country
works in another country and
isrequired to pay such taxesin
both countries on the same
earnings. Indian workers on
temporaryworkvisas, particu-
larly in the IT sector, in the US
end up paying social security
contributions during their stay
and on their return these con-
tributions are  neither
refunded or of any use to the
worker. Totalization agree-
ments also help fill gaps in
benefit protection for workers
who have divided their careers
between the US and India.

No restriction on desktop computers

THE GOVERNMENT HAS
clarified that restriction on
imports of laptops and other
IThardware does notinclude
desktop computers and
other items like monitors,
storage devices and printers.
In a policy circular, the clari-
fication was issued that
restrictions put on imports
listed under Harmonised
System of Nomenclature
(HSN) code 8471 cover only
five productslaptops,tablets,

all-in-one personal comput-
ers, ultra small form factor
computers,servers. HSN code
is used for classification of
goods and was developed by
World Customs Union.
The code covers printers,
mouse, monitors, optical
readers, storage devices,
scanners. The government
had put five products in
restricted category,and post-
poned implementation to

November.
—FE BUREAU

Govt in action mode
on Red Sea crisis

monthswithahope thatwewillbeable
to push this,” Scindia added.
Whilework on the airport is being
carried out non-stop since the start of
constructioninAugust 2021, sources

pleted and the balance of 800 metres
will be finished before the end of this
year's monsoon, said sources. Besides
handling 20 million passengers in
Phases 1 and 2, the airport will have

GOVERMMENT CF TAMILNADU
FISHERIES AND FISHERMEN WELFARE DEPARTMENT
NOTICE INVITENG NO. 14 /DBIF.114 N/2024 Dated:12.01,2024
LUMP SUMS FORM [Rate Tender System) (TWO COVER SYSTEM)

&

E-E

[o%)

Far and on behalf of the Gowernor of Tand Madu e-tenders are invited by the Chied Enginger, Fishing Harbowr Project Cirde. Intagraled
affice Complex, Animal Husbandry & Fishanes and Fisharmen Welfare Daparimant. Mandanam, Chennai -35, under "Tao Cavar
Systom” throughanline bar the leldkowireg wark from S regisbered Civillendpners of Tami Mady Gesemment Deparimaenls,

Las! daz ard bireg of wiamission
of Serwdar |hs per senver cleck|

51, hgpr, Vakie ol wad in END
Ko Kamea of Work Lekb's Period of Completien| Amount .|

Db aned tim: of Bender apening
| g par serves clach|

Establishmant of Muliparpose Seaweed
procassing park at Kandaryekoa in

1+ | Pudhubeotiz District znd Establiskment
of spoks lewel frasinacture at various
vilages in TamilKadu,

U F e P
upis
17.00 Hrs

Ja50.00 |
15 Months

19,85, 000

21052004
at
1708 Hre

DIPR /241/ Tender / 2024 Fisheries and Fisherman Welfare

Thaz lnder docusment will e available 5 e webste httpsiftrntenders. govin o enatde the lendees o vy and dowmlcad the
a-tandar documant through anline at frée.of cosl. Paymenlol EMD and submession of Tandars shall ba dona only throughanline
Chief Engineer,
Fishing Harbouwr Project Circle,

partmant Chennal-35

CIN: U65921MH1995PLC212675

I‘AXIS FINANCE LIMITED

Regd. Office: Axis House, C-2, Wadia International Centre, P.B.Marg, Worli, Mumbai - 400025
Tel.: 022-43255004, Email ID : info@axisfinance.in, Website : www.axisfinance.co.in

EXTRACT OF FINANCIAL RESULTS FOR THE QUARTER ENDED DECEMBER 31, 202

lion passengers. Delhi airport, the
country’s busiest, is set to handle 70
million passengers this year. At full
capacity, NMIAL will have four pas-
senger terminals and two parallel

runways. The airport will be con-
nected to the National Highway
4B, the Sion-Panvel highway and
the Mumbai Trans Harbour Link
(MTHL). It will also be connected
byarail link,a metro stationand a
waterway terminal in the future.
Prime Minister Narendra Modi on
Fridayinaugurated MTHL,formally
named Atal Bihari Vajpayee
Sewari-Nhava Sheva Atal Setu. The
21.8-kmlongbridge—thelongestin
the country—starts from
Mumbai’s Sewri and ends in Navi
Mumbai’s Raigad.

The airport will also get the
country’s first automated people
mover system which will ferry
passengers across the terminals.
“Ihavetold the project coordinators
to make sure that there is no delay
as there are multiple agencies
involved — whether it is the Rail-

ON ITS PART, the ministry of com-
merce has asked Export Credit
Guarantee Corporation (ECGC) not
to increase the premium on credit
insurance and other related ser-
vices. Insurance covers enable the
banks to extend timely and ade-
quate export credit facilities to the
exporters. The Export Credit Guar-
antee Corporation is keeping pre-
mium rates at the optimal level.
Some sporadic incidents have
happened but that haven’t dis-
turbed trade seriously. There is an
apprehension that the crisis might
cause some trade disruption
because the cost of moving around
the route becomes expensive, the
sources indicated. The inter-minis-
terial meeting called by the com-
merce ministry will likely be
attended by the ministries of
defence,shipping,external affairsas
alsothe department of financial ser-
vices in the finance ministry.
“Exporters have informed the gov-
ernment that most of the trade is
going through the Cape of Good
Hope. There is some cost implica-
tion for our exports but since there
are inventories for almost a month
soonlyifitescalates forlong then it
will be a major problem or worry,”
the official added. A strategic group
has also been formed within the

Reserve| EMD | E Auction
Lot s )
No Asset Description price | Amount timings on
(InRs.) | (InRs.) 15.02.202
1. 'Company as a whole (as going concern) basis (specified| Rs. Rs. 11 AM to
list of assets mentioned in e-auction process document.)[ 20.25Cr |2.025Cr.  12Noon
(Land & Building and Plant & Machinery only) (EMD:10%
on Reserve price)
OR
2 'Land & Building (Location at Wani, Maharastra and|  Rs. Rs. 1PMto
Adilabad, Telanagana) (EMD:10% on Reserve price) 5.36Cr | 0.536 Cr 2PM
3. | Plant & Machinery (Location at Adilabad, Telangana, Rs. Rs. 2 PM to
India) (EMD:10% on Reserve price) 18.82Cr| 1.82Cr 3 PM
Last Date for Submission of Eligibility Documents 29-01-2024
Date of Intimation of Qualified Bidders 01-02-2024
Last date for Inspection 10-02-2024
Last date for EMD 13-02-2024
E- Auction Date 15-02-2024

Sd/-Gonugunta Murali

Liquidator of M/s. G S Qils Limited

IBBI Reg. No.: IBBI/IPA-001/IP-P00654/2017-18/11139
AFA valid till 09-11-2024

Email ID: gsolirp@gmail.com

Contact No.: 91 + 9884504060

Date :14-01-2024
Place:Hyderabad

(X'In Lakhs) ways, CIDCO, Government of
s . s o] s | Maharashira and Adani Group—
No. Particulars o o i andacombined gantt chartisbeing
| Audited Audited Audited made?”Scindia added.
1 | Total Income from Operations 82,086.95 58,380.32 2,32,658.24 .
2 | Net Profit/(Loss) for the period (before Tax, B]:']_Cl{ & mortar."
Exceptional and/or Extraordinary items) 20,978.53 19,092.75 77,341.71 . ..
Opened underits global mission
S | Net Profit/(Loss) for the period before tax of ‘Recipe for Good Growth’ that
(after Exceptional and/or Extraordinary items) 20,978.53 19,092.75 77,341.71 . .p
4 1 Net Profit/(Loss) for the period after tax ' prlorltls.es.p(.ao.plg, th_e planet and
(after Exceptional and/or Extraordinary items)| 15,371.29 14,255.50 5791045 food, this initiative is one of the
o | Total Comprehensive Income for the period many steps taken by Pizza Hu‘F to
[Comprising Profit/(Loss) for the period (after tax) help Yum! Brands—whlch
and Other Comprehensive Income (after tax)] 15,373.32 14,326.40 58048.18|] operates KFC, Pizza Hut, Taco
6 |Paid up Equity Share Capital | 62,706.38 5792293 59,08739] Bell—to reach net-zero emis-
7" Reserves (excluding Revaluation Reserve) 3,27,951.14 2,32,069.35| 25807570 sionsby 2050.
8 | Securities Premium Account 1,23,703.04 89,134.90 97,242.12 The restaurant in Mahim
9 |Net Worth 3,90,657.51 2,89,992.28 3,17,157.09 integrates energy efficiency, use
10| Paid up Debt Capital/Outstanding Debt _ 25,42,379.07 18,24,619.35]  20,00,183.56 of responsible materials and
111 Outstanding Redeemable Preference Shares | - - -| wastewater management, solar
121 Debt Equity Ratio = 6.51 6.29] 6.31] plantinstallations,energy man-
13| Earnings Per Share (of X 10/- each) _ | i agement system (EMS) to moni-
(for continuing and discontinued operations) | { tor and control power usage and
1. Basic: 2.57 2.46 1012} arainwater harvesting system,
2. Diluted: 2.57 2.46 10.12 Saving not Only on COStS, but
14| Capital Redemption Reserve - - reducing carbon footprint by 35-
15| Debenture Redemption Reserve** - 5000. “We acknowledge the
16| Debt Servicel Coverage Ratio#. . - pressing need for sustainable
171 Interest Service Coverage Ratio# | - growth. As of H1 2023, 40% of

#**NotApplicable

Requirements) Regulations, 2015
Notes:

Date: January 13, 2024

# Not required to be disclosed as per Regulation 52(4) of the SEBI (Listing and Other Disclosure|

1. The above is an extract of the detailed format of quarterly financial results filed with the Stock Exchanges under
Regulation 52 of the Listing Regulations. The full format of quarterly financial results are available on the websites
of the BSE Limited (www.bseindia.com) and Axis Finance Limited (www.axisfinance.in).

2. Theabove financial results have been reviewed by the Audit Committee and approved by the Board of Directors at
its meeting held on January 13, 2024 and are audited by the statutory auditors, as required under the Regulations.

3. Forthe items referred in Regulation 52(4) of the Listing Regulations, pertinent disclosures have been made to
the BSE Limited and can be accessed on www.bseindia.com.

4. Previous period/ year figures have been regrouped / rearranged wherever necessary to conform to the current

Managing Director & CEO|

our new openings prioritise sus-
tainability with matchinginitia-
tives like 100% removal of sin-
gle-use plastic,” said Asif
Mahmud, chief development
officer, Pizza Hut, Yum! Restau-
rants India.

“Retailers are responding to
various eco-friendly initiatives
such as the establishment of
zero-waste stores, reducing

period/year figures. _ packaging waste and promoting
Forand on beh?&fsf Ef’;ﬂlg;nl_'lr:nﬁ%rgl use of reusable materials. Car-
sd.| bon-neutralstoresareemerging
Bipin Kumar Saraf| ~ With retail spaces using renew-
Place: Mumbai

able energy sources and carbon

DIN: 06416744| | offsetting initiatives. Even the

financi“. ep. .in

commerce ministry at the level of
additional secretaries. “They meet
onadailybasis tolook at these hap-
penings so that the response can be
quick and decisive. The commerce
ministry is also in touch with all
other relevant ministries and ship-
ping lines so that whatever mea-
sures that have to be taken gets
done,” the official said.

The inter-ministerial meeting
follows the January 4 meeting by the
commerce ministrywith exporters,
shippers, container firms, freight
forwarders. Officials from the ship-
ping ministry had also participated

adoption of electric vehicles is
becoming prevalent,contributing to
a reduction in carbon emissions.
This has been made possible by inte-
gration of Al and data analytics in
retail operations by reducing waste
and optimising inventory manage-
ment,” said Shailesh Tyagi, partner,
climate change & sustainability
leader, consulting, Deloitte South
Asia. Puma is improving indoor air
quality and energy efficiency for a
sustainable in-store shopping expe-
rience using Internet of Things (IoT)
solutions and artificial intelligence
(AI). It has received air quality certi-
fication for its five stores in Luc-
know, Connaught Place in Delhi,
Dahisar in Mumbai, CBD Belapurin
Navi Mumbai and Raj Nagar, Ghazi-

New Delhi

in last week’s consultations.

The defence ministry has also
been involved in the discussions
because 10 Indian warships with
marine commandos have been
deployed for patrolling in the
region. Last week, an Indian naval
ship foiled a piracy attempt off
Somalia’s coast.The US is also
patrolling the region with its allies
to secure the maritime routes.

Since mid-November, Houthi
rebels, who control large parts of
Yemen, have been targeting com-
mercial ships traversing through
the lower Red Sea to show their sol-
idarity with Gaza and protest
against Israel’s force projections in
the region. In response, the US and
UKon Friday night attacked Houthi
positions in Yemen to disable radar
sites used for launching missiles on
merchant vessels. While different
reports have said the conflict in the
Red Seaisleading toincreased ship-
ping costs by 40-60%, insurance
premiumsby 15-20% and delays of
up to 20 days due to rerouting of
some ships away from Suez Canal.
The commerce ministryis doing its
own analysis through its data ana-
lytics wing. Average rate of 40-foot
containers to the US has increased
to $2400-2600 from the $1400-
1800 range before the crisis.

abad from accredited Indian testing
lab NABL.With additional 80 stores
in the pipeline, the innovative IoT
solutions will be implemented else-
where too.“Our investment in this
technology is a reflection of the
commitment to operate smart, sus-
tainable retail outlets in India,” said
Vishal Gupta, executive director,
retail, Puma India. Amazon has more
than 6,000 EVs (electric vehicles) in
its India delivery fleet making deliv-
eries in more than 400 cities.

The brand plans to deploy 10,000
EVsinIndiaby 2025.Reliance Retail in
2022-23 opened over 3,000 storesand
invested ¥12.14 crore on various
energy conservation initiatives
like efficient HVAC equipment, etc,
atstores.
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